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OFFICE OF PRINCIPAUJJ'SIRICI' &SESSIQNS..IU_D.GE (HQs}.-DELHI

ORDER

The following postrngs/transfers are hereby made wnth lmmediate effect :

1. ' LaI Nainwal
EC: 48574044 T

- Shiv Kumar, Ld. MM {Nl Act)

Desg: Peon = = - -
Role: OFderly. =~ "‘_'
‘Posting: In the Courts ‘of Sh.”

———

“4"Role: Orderfy " =

Posting:, In the Court of Sh. Shiv
Kumar, Ld. MM (NI Act) Digital

Digital Court-01" - Court-01
And Distt: South-West
Ms, Seema Meena, Ld. MM (Nl Dwatka
Act) Digital Court-04 v M
Distt: South-West =7 |
Dwarkg " - e, .

2. | sushila Désg: Peon = w . -- - ehpyagpepmn-

EC: 77594223 Role:Peon = T Rale: Grderly

Posting: Oﬁice Poal, Admln

Pasting:,In the 'Court of Ms. Seema

EC: 90136/37145505°

| Pastingt In the: Courts* of M§\,

-Branch - .| Meena, Ld. MM (NI Act) Digital
Distt: South-West |- Court-04 '
Dwarka Distt: South-West
Dwarka
Saroj Devi Desg: Peon ..+ | Desg: Peon
Role: Orderly " |-Role: Ordedy

Lydia ‘Francista Kerketta, Ld‘"‘

~i’=:15'c.fn§.i In"the -Court of Ms. Lydia
rafclsta Kerketta, Ld. MM (NI Act)

| (N Act) mgrcaTEuun-os [ Digital Court-03
And : Distt: South-W.est
-Ms. Sonica Meena, Ld MM (Nl Dwanka
Act) Digital Court-02 -
Distt: South-West
. ) Dwarka .
4, Pyare Lal Meena Desg: Peon | Desg: Peon . -
EC: 90544/ - .~ Role: Peon ey | ‘Role: Orderly -
12779605 - - | Pasting: Admin. Branch iy Posting:, In.the Court of Ms, Sonica
Distt: South-W‘ést‘“" """’Mb&h‘d"td’ MM (NI Act) Digital
|| Dwarka™ ™" T T T G 0T
i Distt: Squth-WEst
. Dwarka - - '
5 Hema Desg: Peon ‘Desg: Peon
EC: 84388928 Role: Orderly | Role: Orderly
Posting: In the Courts of Ms. | Posting: In the Court of Ms.
Deeksha Rao,Ld MM (NI Act} . Deeksha: Rao, Ld MM {N1 Act}
. _ Dlgi‘talcom-ﬂs r 5 |-Digital Court-05
R | And C LT ] Bistt: South-West
Ms. Sanjana Kasan':r,id MM’“ “Dwarkes = - -
© | INTAct] Digital Coare-0g ="~~~ m~ "=~ -
Distt: South—West '
. -DWarka | .
6. Bhana Ram Meena Desg: “Peon “Desg: Peon
‘| EC: 92042/60091342 Role: Peon -Role: Orderly
Posting: R & | Branch Posting: In the Court of Ms.
/';." Distt: South-West . . [ Sanjana Kasana, Ld. MM (NI Act)
r G4 Dwarka “oeo L+, 7 |-Digital Court-09 :
St . L T uDistt: Squth-West
ﬁh'jé.‘sLy—‘.! ) . ‘a: fv- et w mm;-. - .
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7. | Vinod Kumar "~ - ‘| Desg: Péah ‘Desg: Peon:
EC: 10681 Role: Orderly Role: Orderly

Postlng In the Courts of Ms.
Radha Kulshreshtha, Ld. MM

Posting: In the Court of Ms. Racna
Kulshreshtha, Ld. MM (NI Act)

(NI Act) Digrtal Court- 07 _| Digital Court-07
-And | Distt: Central
Sh.Nitin Shah, Ld. MM (NIAct} THC
0 ee————g —Bmifom-oam LI e
I 'g".“?'DTs’ﬂ"’,South-WeEf e
o+ | bwarks-. S : .
8. Neelam Singh - . - -'| Desg: Peon Desg: Peon
EC: 28622872 *. || Rote: Peon Role: Orderly

Posting: Library ~ Posting: In the Court of Sh. Nitin
|| Distt: South-West Shah, Ld. MM (NI Act) Digital Court-
Dwarka - - 1708 ,
3 .-} Dlstt: South-West

Dwarka
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Non-compliance of the above dﬁ‘}ctlghs or lmme&iatelv praceedlng on leave sha!l be-viewed serio.sly and the:
erring official will be liable for suitable d'léi;iplinary action ; . . o
The Intra District Transfers are subject tor the apprdval Trom the concerned Ld. Prlnmpal District 8 Sessions Judge

Ms. Laxmi Sharma, Peon, EC- 56335884 presently posted in the VWDC, South-West, Dwarka is directed to look

after the wark of Library, South-West, Dwarka In addition to the work already assigned to her

-4, All the above mentloned ofﬂcfa!s who are transferred shall be QIAND RELIEVE D from their respective pnstmgs

forthwith. . Ba 2 e F Pl iy
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PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs)
TIS HAZAR| COURTS, DELHI
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Dated {)elhithe B,

§ ey - i S0 8 -

Copy forwarded fur mfo:ma.t[gn amecessan/ acnonto -

1. Ld. Principal District & Sess{ons EudgE (.I-IQS);THC Delhi: '

2. Ld. Principal Dnstrmt & Sess1ons Judge, South-West, Dwarka Courts, Naw Delhi with the request qua
compliance of the dlrecttons of the Hon'ble High Court of Delhi, New Delhi with regard to the posting of
one orderly each in the Digital (NI Actj Courts.

3. The Administrative Off' icers (Judltla|)/Branch In-Charges, Administration Branch concerned Delhi/New
Delhi. s

4, The Accounts Ofﬂcers/Assi;tant Accounts Qfﬂcers, Accoums Branch concerned Delhi/New Delhi.

5. Dealing Officials, Personal Frle, Adrmmstratmn Branchv I, Central Dlstrict, Tis Hazari Delhi.

6. Dealing Officials,-Leave Seat- Aeeearﬂa-Bra‘nch (Gentml), De&hi- - =

7. The Officers/Officials cbncﬂﬂe‘d e o )
8. Deafing Officials, Layers and ACR c,e]} are hereby dlrected fornecessary updation of records as per rules.

. Web Site Committée, Hlndi/ Engl]sh Tis Hazari Onurts, Delhi for uploading the said order on tha official
Website of District Court.
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